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i(^tllk tBto ^Kepf^d psmei«i£&.
T o ?i^St him i& th^ discharge o f . these 
dutiies* fulffleaged vigilance units 
h tm  been* set by almost all major 
«|mbli<! diterpriseB, whereas in small 
cntiBTprise^ ' the vigtlaiice work has 
been assigned to a senior executive 
'normally not below the rank of GfM 
or; T A ' aifld CAO in addition to his 
dutia^. , I h e  Chief Vigilance Oflficer 
is appointed'by the enterprise in con- 
sultaion with the Central Vigilance 
Commission an^ is assisted bv Vigi
lance Oflftcers and other supporting 
staff, the exact composition of the vigi_ 
lance set-up being determined by the 
size of the enterprise concerured and 
th e -nature of business operation in*- 
V6̂ e d . The Vigilance Section per
forms both preventive and punitive 
▼igilance work such as modiflcation 
and tightening of procedures, con
ducting spot checks and investigation 

fof complaints containing allegations 
o f  vigilance nature.
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JOiqiosal of cottonseed and co(»But
oil by importers of edible oils

9HRI RAJTl^H KUMAR 
Sm GHr Will the Minister of COM- 
M E R C l be pleased to stater

vS
V (a) whether it is a fact that cer

tain impooftBrs o f  edible oil' disposed of
iii. -

m » f  tSJsMA) watten, Atuufeam l o i -  

hu|^ Quantity o^tooseed and coco
nut oil. in ]^y@t and B an ^ d esh ;

(b) if so, details thereof; aiid ^

(c) reaction of Government there
to?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN):
(a) to (c). The information is being 
collected and will be laid on the 
Table of the House.

London Tea Centre

3857. SHRI JYOTIRMOY BOSU: 
Will the Minister of COMMERCE be 
pleased to state;

(a) whether the London Tea Cen
tre is being/has been hamded over* to 
a different organisation;

(b) is it a fact that the Tea Cen
tre has been renovated/ig being reno
vated; and

(c) is it a fact that no proper ten
ders were invited and the business 
has been going through private nego
tiations and understanding?

THE MINISTER OF STATE IN 
THE MINISTRY OF COMMERCE 
(SHRI KHURSHEED ALAM KHAN);

(a) The London Tea Centre is now 
being rum departmentally by the Tea 
Board as a promotional agency. This 
Centre ia proposed to be run in future 
by India Tea and Restaurants Ltd., 
which is a newly formed Public Sec
tor Corporation^ the promoters being 
the Tea Board and the Hotel Corpo
ration of Indiat̂

(b) (c). The n€^ Company
propose to renovate the London Tea 
Centre in accordance with a schedul
ed p la n . The proposal is to entrust 
renovation work to a llrni experieaid- 
ed in setting up Indian Restaurants. 
The selection of this firm, is proposed 
to be made from amongst such firms 
ter be shortlisted by a Committee 
consisting o f  Directdr, Tea Ptomotkm, 
London, and the representative o f A ir




